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The Minister of State in the Minis-
try of Rallways (Dr. Ram Subhag
Singh): (a) Out of 462 items of ob-
servations and reconrmendations made
by the Railway Accidents Committiee
in Parts I and II of their Report, 82
are their observations while the re-
maining 380 are their recommenda-
tions. Of these 380 recommendations
299 have been accepted in full, 17 in
part, 4 have been accepted with slight
modificationg while 23 have not been
accepted. The remaining 37 items are
under consideration of the Govern-
ment. Those recommendations which
have been accepted are under the
process of implementation.

(b) Yes. The number of serious
railway accidents as also other train
accidents has decreased during 1863-
64 as compared to the previous years.

Ring Rallway in the Capital

{ Shri Surendra Pal Singn:
358.4 snri Shiv Charan Gupta:

Will the Minister of Rallways be
pleased to state the progress made
so far in the construction of the Ring
Railway in the Capital and when the
project is likely to be completed?

The Deputy Ministey in the Minis-
try of Rallways (Shri Sham Nath):
The sanctioned project is called
“Delhi Avoiding Lines (Ring Ralil-
way)”. Upto-date overall physical
progress of the project is about 18
per cent. The project is expected to
be completed by the end of 19867.

Iron and Steel Quotas

359. Shri Shashi Ranjan: Will the
Minister of Steel and Mines be
pleased to state:

(a) the manner in which the Gteel
Plants supply the controlled and un-
controlled materials to the consumers|
indentors;

(b) whether the producers and
stockists make supplies according to
the quota certificates| permits issued
to them;
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(c) the basis on which the Control-
ler of Iron and Steel issues such per-
mits; and

(d) whether Government propose to
introduce any" improvement over this
present system of distribution of finish-
ed products by the Steel Plants?

The Minister of Steel and Mines
(Shri N. Sanjiva Reddy): (a) The
Main Producers supply the controlled
and decontrolled categories of steel
against indents planned on them by
the Joint Plant Committee. Indents
for controlled categories are planned
only against quota certificates. No.
certificates| permits are required for
ordering or puchasing decontrolled
categories.

(b) While the producers supply
against indents planned on them,
stockists supply controlled categories
of steel only to customers having
valid quota certificates|permits.

(c) The Iron and Steel Controller
communicates to various Sponsoring
authorities bulk allocations for diffe-
rent controlled categories after con-
sidering their demands and the likely
availability. The Sponsoring authori-
ties issue quota certificates against the
bulk allocation, and orders can be
placed on the producers on these cer-
tificates. Permits are issued by State
Government authorities to customers
requiring small quantities, enabling
them to purchase from the stocks of
controlled categories had by register-
ed stockists.

(d) The present system of distri-
bution of steel has been introduced
from 1.3.1964, after considering the
recommendations of the Raj Com-
mittee on ‘Steel Control’. Govern-
ment are not considering any revision
at present.

Mechanization in Iron Ore Mining

380. Shri Shashi Ranjan: Will the
Minister of Steel and Mines be
pleased to state:

(a), whether Government propose to
introduce partial machanization in the





